| TEM NO 21 COURT NO. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... /2012
CC 19720/ 2012

(From the judgenent and order dated 28/09/2010 in WC No. 526/1990, of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)
KULRAJI (D) TR LRS. Petitioner(s)
VERSUS

STATE OF U. P. & ORS. Respondent ( s)
Wth I.A 1(Cdelay in filing SLP and c/delay in refiling SLP)
Date: 09/11/2012 This Petition was called on for hearing today.
CORAM :

HON BLE THE CH EF JUSTI CE

HON BLE MR, JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MR JUSTI CE J. CHELAMESWAR

For Petitioner(s)
M. Manu Shanker M shra, AOR
M. Mithu Vel pal ani, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

I ssue notice on the application for condonation of delay, as
al so on the Special Leave Petition.

| (Sheet al Dhingra) | |(I'ndu Satija)
| COURT MASTER | | Court Master



